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WEDNESDAY, JULY 27, 2022

FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation & of tha Inschaency and Bankrugtey Board of inda (rschency Resciuban
Process for Corporate Parsons) Regulatons, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
INDIAN PULP & PAPER PRIVATE LIMITED

RELEVANT PARTICULARS
1. |Name oftha coporatedablor ___|incian Puip & Pager Prase Limved
2 | Dt of incorporation of corporate dabilor 12 Aprl 2004
.| Mﬁnrﬂy under '-l;li'u.-'n:rl'nn'rpﬂ'rﬂe detitar s RoC-Kalkata

incerporated regesiered
4, | Comparaie Identity o, u[-mpuraﬂ.-e Dietdor L2100 WE 004 PTCOSEI0S

5. | Address of the registerad office and prncipal | 17, BRABDURNE ROAD, 2NL FLDOR,
office {if any} of corporale Oeblor [KOLKATA-TOODOT, WEST BENGAL

B, | nsalvency commencement date in respect of |22 July 2022
corporate debtor

7. | Estrrated dete of dosure of insolvency resoiution] 18 lanuary 2023
pronass
8. | Neme and mgistration number of the insolvency | Name: CA Swangp Ghosh
professional acling as intenm resolulionRegn No - IBBIIPA-D01/IP
professxial PO1002017- 1811681

| Addrass and e-mail of tha imlarim resolulion | Address: 53C/4_Or Suresh Chandra
professional, as registered with the Board | Baneree Road Beliaghata. Kolkata -
700010, West Bangal. Indka
Emait_swarupghosh 1 @yahoa co.in
10 |Addross and o-mail to be used for|1716. Rajdanga Man Road. Block-
corredpondence wilh the Inferim resolulon |EF-4, BEACON Buiding, Dppostia:
Frafussagnal F Majumdar Halty Bridge, Kolkata -
TOXIOT, West Bengal, indsa

Email; o ippeiiigmal com

1. | Last date for submisson of clams O8thAugust N2

Mote: Order from Hon'bls NCLT Kokala
recivbd on 26t July N2

12 | Classes of creditors. il any, unoer clausa (b) of |Not apphcable a3 por informabon
sub-section (BA) of section 21, ascenaned by |avadable with the IRP 1l dale
the intenrm resolulion professional
13 | Mamas of Insoivancy Profassionals identdied 10| Mot Applicatis
sct a5 Authorisad Representatve of cradions in
# class {Three namas for each class)

=l

14 | (8} Ralavanl Forms and {a) Wb nk:
ib} Details of authorized represeniatves| hilns Sibi gt nSomerdorwnioads of
i Prysical Addeesy” Point No 10
it} Nod eopécable 26 tor i information
avalable wih e IFP Hl 4l

Motice is-hereby given that the Hon'be Mabonal Company Law Trbuns!, Kolats Bench has
orderad the commergement of 8 corporate insobvency resolubon process of e INDEAN PULP
& PAPER PRIVATE LIMITED an 22 by 2022,
The: crediiors of INDIAN PULP & PAPER PRIVATE LIMITED, ane heréby calfed upan fo scbreil
fhesr claims wiih proof on or before 08 August 2022 o the nlerm reschulion professional at the
address mentoned agains aniry hea. 10
The financial creditors shall submil their clasms with prool by Seciionc means only. A olhar
creditors may Submit the claims with praofin person, by post or by elecionic means. Submission
of falsa or mesleading proots of claim shad afiract panafies,

CA Swarup Ghosh (Interim Resolution Professional)

Date. 27 July 2022 BEVPA-DO1IP-POIDIL201T- 1811661
Flace: Kolkaia In the rmatier of INDIAN PUILP & PAPER PRIVATE LIMITED |




